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(c)  The results of the surveys have 
been brought to the  notice of the 
State Governments for further action.

Shri Hem Raj: What is the differ
ence in the functions of the Vegetable 
Development Board and the survey 
taken now?

Dr. P. S. Deshmukh: We have not 
got the Board as yet.
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Dr. P. S. Deshmukh:  We have
various schemes in hand, but 1 could 
not say definitely  whether we are 
going to undertake a comprehensive 
survey.

Shri V. P. Nayar:  May I know
whether Government have made any 
survey as to the  quantity of fruits 
which are destroyed by decay and be
cause of the glut at seasonal periods 
in view of the lack of adeqiiate trans
port  facilities  and  also  by plant 
diseases?

Dr. P. S. Deshmukh: We have not 
got an accurate survey. We have got 
some estimates.

Light-House

•821. Shri Ibrahim: Will the Minis
ter of Transport be pleased to state:

(a) whether the design and the site 
for a new  light-house at  Bombay 
have been finalised;

(b) the number of foreign experts 
who are expected to be engaged in 
this work; and

(c) whether there is any institute in 
India for imparting training in  this 
work?

The Deputy MinisUir of BaUways 
and Transport (Start Alafesan): (a)

The design and site in respect of the 
following  lighthouses  in  Bombay 
Lighthouse  District  have  been
finalised: Korlai Fort; Uttan; Bhatkal; 
Rajpur Bay; Telkeswar; Deogad; Raja- 
puri Point.

Construction in respect of light
houses at Bhatkal and Korlai Fort has 
already started. It is not clear which 
particular lighthouse the hon. Member 
has in mind.

(b)  It is not  proposed to employ 
any foreign experts for the construc
tion of these lighthouses, but foreign 
technicians may be needed for other 
lighthouses and the matter is under 
consideration. /

(c)  No. There is no special institute 
for imparting training in lighthouse 
engineering but the department has 
facilities to train its own oflftcers and 
technicians.

Shri Ibrahim: Is there any possi
bility of increasing  the number of 
lighthouses in the near future?

Shri Alagesan: If it is found neces
sary, of course it can be done, but 
already we have many lighthouses in 
the Bombay Lighthouse District for 
which a development programme has 
been chalked out and is being carried 
out.

Loan to Bharat Lines Limited

•822. Shri Gidwani: Will the Minis
ter of Transport be pleased to  state 
the terms on which a loan of Rs. 20 
lakhs has been advanced recently to 
the Bharat Lines Ltd., Bombay,  for 
the purchase of a Cargo ship?

The Deputy Minister of lUilwayi 
and Trauvort (Shri AlafaMUi): Gov
ernment have given a number of loans 
to the Bharat Lines Ltd. for the pur
chase of ships. A loan of Rs. 20 lalchs 
has been advanced to the Company 
recently  for  the  purchase  oJ
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S. S. “ROXEN*\ A statement showing 
the terms of the loan is laid on the 
Table of the Sabha. [See Appendix IV, 
annexure No. 2.]

\

Shri Gidwani:  What is the total
capital of the company and what is 
the total amount of loan advanced so 
far to the company?

Shri Alagfesan: The total amount of 
loan so far advanced is Rs. 217 lakhs 
and odd and the tonnage added to by 
the company is 33,318. I have no in
formation as to the capital of the 
company.

Shri Gidwani: May I know whether 
any other companies have been grant
ed such loans; if so, which are those 
companies?

Shri Alagesan: A number of com
panies which are engaged in the 
coastal trade and overseas trade have 
been granted loans, as our policy is 
to increase the tonnage.

Shri Gidwani: Did not the Govern
ment enquire into the capital of the 
company before advancing any loan?

Shri Alagesan; I did not say so.

Mr. Speaker:  He said he did not
have the information. That does not 
mean that they did not enquire.

Shri Gidwani:  What is the total
tonnage owned by the Indian com
panies so far?

Shri Alagesan: Subject to correction, 
I think it is about 4,90,000 tons.

Shri Gidwani:  And the foreign
companies?

Mr. Speaker: Next question.

Pbarl-Otsters

*823. Shrt Tnshar Chatterjea:  Will
the Minister of Food and Agrlonltiire 
be pleased to state:

(a)  whether well-growr  pean-oys- 
iers have been found oft South East 
Cloast of the Madras State; and

(b) if so. whether Government pro
pose to revive  pearl-fishing in  that 
area?

The Minister of Agriculture (Dr. P. 
S. Deshmukh): (a) Yes.

(b) Pearl fishing is the concern of 
the ,jState Government.  The Govern
ment of Madras expect to undertake 
pearl fishing in 1955 when the oysters 
would be fit for fishing.

Shri Tushar Chatterjea: May I know 
whether this industry will be under 
private ownership or Government will 
directly undertake it?

Dr. P. S. Deshmukh:  I could not
say. It rests with the State Govern
ment, but probably it might be a state 
enterprise,

Shri V. P. Nayar: The hon. Minister 
said that pearl fisheries is a matter for 
State  Government.  May  I  know 
whether it is not laid down in the 
Constitution that fisheries in territorial 
waters alone are State subjects, that 
fisheries beyond territorial waters are 
Union subjects, and may I also know 
whether in that connection Govern
ment have made a detailed survey of 
the coral reefs and  atolls near the 
South East coast in order to find out 
whether  there  are  possibilities  of 
pearl fisheries.

Dr. P. S. Deshmukh:  I could not
undertake an interpretation or a state
ment on the contents of the Constitu
tion. So far as the other question is 
concerned, I* want notice.

Telephone Exchange at Secunderabad

♦824. Shri T. B. Vlttal Rao:  Will
the Minister of Commanications  be 
pleased to state:

(a) whether the two New Telephone 
Exchanges at Saifabad and Secundera
bad in Hyderabad Circle would  be 
put into service  on the 1st  April, 
1955;

(b) if not, the reasons for the de
lay; and

(c) the amount already spent  to 
the end of November 1954 out of the




